
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL (jiYDERABAD 

AT HYDERABAD 
- *fl 

£.._6Y24.. 	 Dt. of Decision : 07-t01-97  . - 

P.Chand Pasha 	 AppliCnt. 

1. The Sub-Divl.Officer, 
Telecommunications, 
Nagarkurnoo-509 209. 

Municipal Complex, 
Mabahubnagar-500 050. 

The General Manager, 
Telecom, Hyderabad Area, 
CTO Compound,Sec'badv500 004. 

The Chairmani 
Telecom Commission, 
(representing Union of India), 
New Delhi-hO 001. Respondents. 

Counsel for the applicant 	Mr.C.Sryanarayana 

Counsel for the respondents ; Mr.N.R.Devaraj,S.CGS". 

CORAM; 

THE HON'BLE SHRI R.RANGARMNN : MEMBER (ADMN.) 

THE HON'BLE SHRI B.E. JAI PARANESHWAR ; MEMBER (JUDL.) 



-2-

ORDER 

ORAL ORDER (PER HON'BLE SHRI R. RANGARAJAN ; MEMBER (ADr) 

Heard Mr.C.Sryanarayan, learned counsel for the applicant 

and Mr.N.R.Devaraj, learned counsel for the respondents. 

2. 	The applicant in this CA was engaged as  Casual Labour 

w.e.f., 1s4_e7cunder R-1. He continued as Casual Labour upto 
30-09-89. He was issued with a notice for tenidnation c 
servj.ce viu= tt!tIlItJ  

infonting that he will be discharged after the expiry of 

notice period of one month. The applicant was discharge 

However, it is stated that he was re-engaged subsequenti 

his 

he 

later. 

The 

learned counsel for the respondents under instructions submit 
rLLl4cj 

ac 	 o - c'n sen on M1' r Rr.1] alsn subseaujentiv. 

This Oh is filed challenging the impugned termination order 

referred to above 	'fr'4'Lvrv- 2AtwctAt, ,4zL.s 	 C 

After certain delebration On this issue the respondents 

have submitted that since he has been taken on Zéeer Roll his 

name will be included in the seniority list of Casual 

as  per extent rules in due course and he will also be considered 

for temporiry status and regularisation in his turn as p4 rules. 

In view of the above submission, no further direc€jon is 

required in this connection. Hence, the OA is disposed if noting 
o,& k_bwS— 

the above subrpjssjor4 No costs; 

(R. RANGARAJAN) 
R(JIJDL..) 	\ 	 MEMBER(ADrINJ) 

Dated : The 2t Januarj 19!7s 
TDIctate In the Open Court) f 

'1; 	 2 



- Copy tOja 

1.. 	The, Sub Divisional Of ficer, Telcommunications N'agarkurnool. 

2, The Telecom District Engineer, Muncipal Complex, - Nababubnagar. 

3. The General Manager, Telecom1  Hyderabad Area4  -C.T.O.Compound, 
- 	
- 	 -- 

4. The Chairman1  -Telecom Commission(representjng Union of India), 
New Delhi. 	 -- 	- 	- 

S. One copy to Sri. C.Suryanarayana, advocate, -CAT,- Hyd. 

6, One copy to Sri. N.R,Devaraj, sr. cccc, CAT, Hyd., 	- 

7 	Ohe copy to Library4  CAt, Hyd. 	- - 	- - 

8. one spare copy. 	- - 	- 	- 	- 	 - 

RSnt/a 
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